FAX : 0532-24004149 ' REGISTERED / AD

CUSTOMS, EXCISE & SERVICE TAX APPELLATE TRIBUNAL
38,MG Marg Civil Lines,01d Red Building.Allalmlmd»Zl1001
Regional Branch, Allahabad

Prated: 20/07/2016
To _
Appellant as pev address in table below
Respondent as per address in table below

Final Order No. A/T0488-70491/2016-EX{DBI dated 08/07/2016

| am directed to transmit herewith a certified copy of order passed by the Tribuna! under section 35-C(3} of the

Centrai Excise and Salt Act, 1944. ] N
2’”’"
sstt, Registrar
Application Appeal Name and Address of Appellant
‘ E/3015- CCE MEERUT
1018/2010

Excise Chowk,Opposite
Choudhary Charan Singh
University Mangal Panday
Nagar, Meerut - 250005.

Name and Address of
Respondent

2 SMT. SARITA BANSAL DIRECTOR,
M/S ASHIRWAD STEEL & ALLOYS
(") £TD., 7TH KMmS. STONE,
MEERUT ROAD, DISTT.
MUZAFFARNAGAR.,

3 $HRT CHANDVEER, DIRECTOR,
M/S ASHIRWAD STEEL & ALLOYS
(P LTD., 7TH KMS. STONE,
MEERUT ROAD, DISTT.
MUZAFFARNAGAR.,,

4 SH ROSHAN LAL GUPTA,DIRECTOR
M/S ASHIRWAD STEEL &
ALLOYS(P) LTD, 7TH KMS STONE,
MEERUT ROAD, DISTT-
MUZAFFARNAGAR{UP},




SH OM PRAKASH JDIRECTOR -
M/S ASHIRWAD STEEL &
ALLOYS(P)YLTD, 7TH KMS STONE,
MEERUT ROAL, DISTT-
MUZAFFARNAGAR.;,

Other Appellants and Respondents as per Annexure
Copy To
Advogate(s) / Copsuhant{s}.

6 Bar Association, CESTAT, Allahabad

% Director Publications, Customs, Excise. LT, Estate, Dethi

8 Wi/ Centax Publications Pvt. Lid., 1512-B, Bhishm pitamah Marg, New Defhi-3

9 Company Law instinnte of India Py, Lid., No.2 (old no.36), Vaithyaram Street, T. Nagar, Chennai-17
§0 Taxmann Allied Service Pyt Lid., 5932, New Rohtak Road, New Dethi-110003

11 Easy Service Tax Online Dot Com Pyvi. Lid., 407A, Iscon Mall, Satetlite Road, Ahmedabad-13

(2 LAWCRUX Advisors fvi. 1ad,, LAW Flouse, 1-8, Sector-10, Faridabad 121003 {Haryana)

13 TaxindiaCnline.com pyt. Ltd., 2nd Floor, Vasant Arcade, Vasant Kunj, New Dellii - | 10070

14 Mark Professional Qervices Pyt L., 108, Everest Black, Aditya Znglave, Hyderabad - 38

15 The ICFAI society, 52, Nagarjuna Hiit, Punjaguiia }'[yderabad,-SOOOSE

16 M/S Knowledge Processing Pyl !td.(laxmanagenmniindia.com),i?F-i9,lsllFl00r,Cross River Mall,CBD
Giround, Mear Karkardooma Court,Delhi-110032

17CDR 18 Office Copy . 19-Giuard File %‘7

Asstt, Registrar




IN THE CUSTOMS, EXCISE AND SERVICE TAX APPELLATE TRIBUNAL,

REGIONAL BENCH : ALLAHABAD

Ex. Appeal Nos. 3015-3018/2010-EX[DB]

Arising out of O/A No.55-59-CE/MRT-1/2010 dated 26.05.2010passed by
Commr. {Appeais) of Customs & Central Excise, Meerut-1.

For approval and signature:

HON’BLE MR. ANIL CHOUDHARY, MEMBER (JUDICIAL)
HON’BLE MR, ANIL G. SHAKKARWAR, MEMBER (TECHNICAL)

1. Whether Press Reporters may be allowed to see
the Order for publication as per Rule 27 of the
CESTAT (Procedure) Rules, 19827 1 No

2. Whether it should be released under Rule 27 of the
CESTAT (Procedure) Rules, 1882 for publication
in any autheritative report or not? : Yes

3. Whether His Lordship wishes to see the fair copy
of the Order? . ! Seen

4. Whether Order is to be circuiated to the Departmental
Authorities? : Yes

Commissioner of Central Excise,
Meeruyt-1,
APPELLANT(S)

Vs,

SMT. SARITA BANSAL, DIRECTOR,, SHRI CHANDVEER, DIRECTOR,, SH
ROSHAN LAL GUPTA, DIRECTOR,, SH OM PRAKASH, DIRECTOR

..RESPONDENT(S)

APPEARANCE

Shri D.K. Deb (Asstt. Commr.) A.R, for the Department
None for the Respondent (s)

CORAM:

HON'BLE MR. ANIL CHOUDHARY, MEMBER (JUDICIAL)
HON'BLE MR. ANIL G. SHAKKARWAR, MEMBER (TECHNICAL)




DATE OF HEARING & PRONOUNCEMENT : 08.07. 2016
FW‘U‘ ORDER NO. 70488~ To43./20lk

Per Mr. Anil Choudhary :

Appeals are disposed off as withdrawn under litigation policy, without

entering into merits.

(Pronounced in the open Court)

"'“T ' %CQ —— \;-»-*”"‘ _9__,@2? e
(ANIL 6. SHAKKARWAR) (ANIL CHOUDHARY)
MEMBER (TECHNICAL) MEMBER (JUDICIAL)

(Ansari}




